
From,

Atul Srivastava, HJS
Joint Registrar (Judicial) (Services),
High Court of Judicature 
at Allahabad

To,

The Director,
Judicial Training & Research Institute, U.P.,
Vineet Khand, Gomati Nagar,
Lucknow

No.       31/Admin. (Services)/2019       Dated: Allahabad: January   17, 2019

Subject:  Regarding     Proposal   for   Refresher   Training   Programme   for   Additional  
District   &   Sessions   Judges   (Round­1)   under   14   th    Finance   Commission  
Scheme    at JTRI, U.P., Lucknow   .

Madam,

With reference to your Letter No. RT­18/JTRI­095 Dated 15 January, 2019 on the

above subject, I have been directed to say that the Hon'ble Court has been pleased to approve

the schedule of Refresher Training Programme for Additional District & Sessions Judges

(Round­1)   from 21.01.2019   to  25.01.2019 under  14th  Finance  Commission  Scheme  at

Judicial Training & Research Institute, U.P., Lucknow. 

I am further to say that the Court has also been pleased to nominate the officers

mentioned in enclosed List   'A'  excluding the names of  Sri Avnish Saxena, Registrar (J)

(Listing) High Court,  Allahabad(at   sl.  no.  4),  Sri  Sanjiv  Kumar,  O.S.D.(J),  High Court,

Lucknow Bench,  Lucknow(at   sl.  no.  7),  Sri  Sudhir  Kumar­III,  Registrar(J)(Budget)High

Court, Allahabad(at sl. no. 8), Sri Sushil Kumar Rastogi, Registrar(J)(S&A/Seniority), High

Court, Allahabad(at sl. no. 9), Sri Deepak Swaroop Saxena, O.S.D.(J) High Court, Lucknow

Bench(at sl. no. 10), Sri Vinod Singh Rawat, O.S.D.(J)(Computer), High Court, Allahabad

(at  Sl.  No. 12), Km. Rekha Agnihotri,  Joint Registrar(J)(Listing),  High Court,  Lucknow

Bench (at sl. no. 20), Sri Pushpender Singh, O.S.D.(J) High Court, Allahabad (at sl. no.

30), Sri Anupam Goyal, A.D.J.(FTC), Lalitpur, Sri Gobari Prasad, A.D.J., Sonbhadra and Sri

Ashok   Kumar   Singh­VI,   A.D.J.,   Budaun  for   aforesaid   Refresher   Training   Programme

(Round­1) from 21.01.2019 to 25.01.2019 at Judicial Training & Research Institute, U.P.,

Lucknow.

I am, therefore, to request you to take necessary steps accordingly. 

Encl: As above                      Yours faithfully, 

          Sd/

(Atul Srivastava)
                             Joint Registrar (Judicial) (Services)

No.        31 (i)/Admin. (Services)/2019 Dated: January   17, 2019
 Copy forwarded for information and necessary action to :

1. The Principal Secretary (Judicial) & L.R., Government of U.P., Lucknow.
2. All the District & Sessions Judges, subordinate to High Court of Judicature at Allahabad

with the request to kindly inform the officers concerned accordingly and direct them to
report at Judicial Training & Research Institute, U.P., Lucknow.



3. Sri  Kaushalendra  Yadav,  Special  Secretary  &  Additional  L.R.  (Sansdiya  Karya  V.)
Government  of  U.P.,  Lucknow,  Sri  Pankaj  Kumar  Upadhyay,  Secretary  Lok  Ayukta,
Lucknow,  Sri  Ram  Nagina  Yadav,  Additional  Director  (Training),  Institute  of  Judicial
Training  &  Research,  Lucknow,  Dr.  Humayun  Rasheed  Khan,  Special  Secretary  &
Additional  L.R.(Legal  Cell)  Supreme Court  of  India,  New Delhi,  Sri  Divaker  Dwivedi,
Legal Advisor, Excise Commissioner U.P., Allahabad  with the request to kindly attend
the said training.

4. The Private Secretary to Hon'ble Mr. Justice Vikram Nath with the request to kindly
place the aforesaid information before His Lordship.

5. O.S.D.(Judicial)(Computer), High Court, Allahabad.
            
  

Encl: As above               Sd/    
                                                                                  (Parimal Chaturvedi)

                                                  Assistant Registrar (Services)




